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THE NATIONAL CADET conrs (AMENDMENT) ACT,

No. LVIT ov 1952

» B [tk sugust,. 195‘2]
An Act further to amend the Natlonal Cadet Corps. Act, 1948

BE 1t enacted by Parliament as follows

1, Short title.—This Act may be called the Natlonal Cadet Corps’

V(Amendment) Act, 1952.

9. Amendment of section 12, Act XXXI of 1948.—Iri sub-section. (1) of

) seotion 12 of the National Cadet Corps Act, 1948 for elause (z), the follow- o
; mg clause shall be substltuted namely ; — ° R i

“(z) two fhembers to be elected by ‘the House of the People and '
one’ ‘member to be elected by the Council of Sbates annually .
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